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T3, 2385 (31).—Fr= 1T G, IH TRUg =g, 1978 (1978 FT 37) &t &=T 5 &l IT&TT
(3) 3T ITYWT (5) F AT ITT T 6 F ST (6) F ATALT H, A TALHIT o FAAT T THL
HATAT sl ATELAAT ST AT o6 TSI, AATI, 90 |, @< 3, ITE< (i), 16 779, 2018 #  SAtereg==r
T FodATo 1194(37) AT 16 ATH, 2018 FIRT THITAT i = off, T MeATorad sfiT Femes Fedl &,
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2. IFd ATIGAAT |, FH FeFiw 3 T 399 Fargq gfaftedt F s @ Aefatad #7 g &
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feoqur-qe STfere@=aT, AT F TSI, AT, -1, ©< 3, UG (i) § ATe=«T €. Fo 3T 1194 (31),
A 16 AT=, 2018 FRT THIAT il T2 off ST TeAAT ATGAAT H&ATF Flo3o 1788 (31),
T 27 AT, 2018, FTodo 3267 (3A), ATEE 13 e, 2019 T Foamo 4480 (), ATE
13 femwaT, 2019 FTeT |eferd it T |

MINISTRY OF INFORMATION AND BROADCASTING
NOTIFICATION
New Delhi, the 16" July, 2020

S.0. 2385 (E).—In pursuance of the provisions of sub-sections (3) and (5) of section 5 read with sub-section
(6) of section 6 of the Press Council Act, 1978 (37 of 1978), the Central Government hereby makes the following
further amendments in the notification of the Government of India, in the Ministry of Information and Broadcasting
number S.0. 1194(E), dated the 16" March, 2018 published in the Gazette of India, Extraordinary, Part 11, Section 3,
Sub-section (i), dated the 16" March, 2018 namely:-

2. In the said notification, for serial number 3, and the entries relating thereto, the following serial number and
entries shall be substituted, namely:-

“3 Shri Madhav Kaushik,
Vice-President, Sahitya Akademi,
House No0.3277, Sector-45D,
Chandigarh-160 047.”

[F. No. M-22011/5/2017-Press Part(1)]

VIKRAM SAHAY, Jt. Secy.

Note:-The principal notification was published in the Gazette of India, Extraordinary Part-11, Section 3, Sub-section
(ii). vide number S.0. 1194(E), dated the 16" March, 2018 and was subsequently amended vide number

S.0.1788(E), dated the 27" April, 2018, S.0.3267(E), dated the 13" September, 2019 and S.0.4480(E), dated
the 13" December, 2019.
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